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Dated this the 19t day of February 2021

Rema Smrithi, Advocate
ADDITIONAL STANDING COUNSEL FOR THE 3 RESPONDENT
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BEFORE THE NATIONAL GREEN TRIBUNAL, CHENNAI

ORIGINAL APPLICATION NO. 19/2021

Ahammed Kutty T,

Malappuram District . Applicant(s})
Vs

The Central Pollution Control Board :  Respondent(s)

REPORT FILED BY THE ENVIRONMENTAL ENGINEER, REGIONAL
OFFICE, ERNAKULAM FOR AND ON BEHALF OF THE KERALA
STATE POLLUTION CONTROL BOARD

1. I, Mini Mary Sam, aged 53 years, W/o Ranjan Jacob,
Environmental Engineer do hereby submit that I am authorised to
represent the Kerala State Pollution Control Board, the 6% respondent
and that I am conversant with the facts of the above case and I may state
as follows.

2. This O.A. is filed against two petrol pumps to be established in
survey no 1087/1C and 1100/1.

3. It is submitted that a complaint was received on 16.11.2020 in the
Board submitted by Sri. Mazrook Abdul Salam against two proposed
petrol pumps in survey no 1087/1C and 1100/1 of Village, Nilambur

Taluk. Copy of the complaint is attached here with and marked as

Annexure R3{a) - '
D

¥

f

ﬁ
£y
1= [z0 <

Z89-NiHI0) :ni'.l
u\% HYOuN HaNYY | )
i

4
W '1’ E’S\ [ 1 1
0N ; Environmental Engineer(HG)




d

No applications for consent were received in the Board for establishing

the petrol pumps in the properties mentioned in the compliant.

Complaint enquiry was conducted on 29/12/2020. As no applications
were received, site suitability for setting up petrol pumps could not be
ascertained. If and when applications are received, the same will be
processed as per the prevalent circulars and guidelines regarding setting

up of petrol pumps. ~

All that is stated above is true to the best of my knowledge, information

and belief.

Dated this 19th February 2021

Minid; - ooy
Environmeniaj Engnizei HG)




